ORIsSSA ORDINANCE No. 13 oF 1979

THE ORISSA UNIVERSITY OF AGRICULTURE AND
TECHNOLOGY (AMENDMENT ) ORDINANCE, 1979

[Promulgated by the Governor on the 19th July 1979 published in an
extraordinary issue of the Orissa Gazetie, dated the 23rd July 1979]

AN
ORDINANCE

To AMEND THE ORISSA UNIVERSITY OF AGRICULTURE AND
TeECHNOLOGY AcT, 1965

WHEREAS the Legislature of the State of Orissa is not in session;

AND WHEREAS the Governor of Orissa is satisfied that
circumstances exist which render it necessary for him to take
immediate action to amend the Orissa University of Agriculture
and Technology Act, 1965 in the manner hereinafter appeariug;

NOW, THEREFORE, in exercise of the powers conferred by
clause (1) of Article 213 of the Constitution of India, the Governor
of Orissa is pleased to make and promulgate the following Ordinance
in the Thirtieth Year of the Republic of India:—

Short title 1. (1) This Ordinance may be called the Orissa University of

andecm-  Agriculture and Technology (Amendment) Ordinance, 1979.

(2) It shall come into force at once.

Amendment 2. 1n section 7 of the Orissa University of Agriculture and Techno- Orissa Act
i ; : A of 1965
ofsection 7. logy Act, 1965, after sub-section (8), the following sub-section shall
be inserted, namely : —

“(8-a) The Chancellor shall also have the power to issue directions
to the Board of Management for conferment of honorary degrees on
eminent persons Who have made significant contributions to the cause
of farming and improvement in the standard of rural life in conformity
with the broad objectives of the University.”

B. D. SHARMA
Dated the 19th July 1969 GOVERNMENT OF ORISSA
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